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SHRI T. N. SINGH: The translation is this: 
What is it which makes a man happy? What is 
the most surprising thing in the world? And 
what is the way by which one should go? And 
what should be the main theme? 

SHRl BHUPESH GUPTA: The answer is 
only one word—Morarji Desai. 

SHRI T. N. SINGH: Don't try to tread on 
fields where you do not know anything. 

The first question was ^f HJX'^ :what keeps 
one happy. And do you know what the 
answer was? 

 
A man who is not living in a foreign land, 

who eats his own food, who cooks his own 
food, may be on the 5th or 6th day, who is 
not indebted, indeed such a man is happy. 

3 P.M. 

SHRI   BHUPESH   GUPTA:   Kindly j 
allow    him      another two or     three
 
1 
minutes.      When they      are    former I 
Ministers,   they  speak better.    When j 
they are out of office, they speak bet- , 
ter. 

I 

THE DEPUTY CHAIRMAN: Do not   \ take 
away his time. 

SHRI T. N. SINGH: I do not want   1 to tread 
on  the time of the    House,   j I want to say that 
we should be Anri?ii.   J that is we should not be 
in debt.    I know that in some situations we have 
got to take loans, but we should also have the 
capacity to pay them which we have not to  day.    
Therefore, cut out this foreign indebtedness    
Do not have it.   We would much rather starve   j 
in our own poor houses, but then I say   j while 
Mr Bhupesh Gupta seems to be   J appreciating 
what I am saying . . . 

SHRI BHUPESH GUPTA:      Yes, I do.    
I appreciate former Ministers. 

SHRI T. N. SINGH: I am sorry to say that 
when it comes to leading a life oi some 
privation 'and difficulties, they are the first to 
raise their voice against it. We have got to put 
up with our poverty for some time. Let us 
reconcile ourselves to that and let us not try to 
bring heaven on earth immediately. With 
these words, I conclude. 

TWENTY-SEVENTH REPORT OF THE 
COMMITTEE ON PUBLIC 
UNDERTAKINGS   (1968-69) 

THE DEPUTY CHAIRMAN: Now, Mr. 
Bhatt, you were not in the House. There is a 
Report to be laid on the Table of the House. 

SHRI N. K. BHATT 'Madhya Pradesh): 
Madam, I beg to lay on the Table a cr.py of 
*by Twenty-seventh Report of the Committte 
on Public Undertakings (1938-1)9) on 
Hindustan Cables Limited [Paras in Section 
II of Audit Report  (Commercial)   1968 ] 

THE DEPUTY CHAIRMAN: Mr. 
Rajnarain. 

SHRI BHUPESH GUPTA (West Bengal): 
What about my documentry Mr. Fakhruddin 
Ali Ahmed is here. Kindly give us the 
minutes of the 41st Meeting of the Company 
Law Board, the report of inspection on the 
books of the Pilani Investment Corporation 
and the report of inspection on rh>; Jeeyajee 
Rao Cotton Mills. All this shows that Rs. 3 
crores and 70 lakhs have been swindled by 
the Birlas. Here I have got the full text of the 
report.    Kindly let m have thai. 

THE DEPUTY CHAIRMAN: Pleaw», it 
is not an item on the Order Paper Mr. 
Rajnarain. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERN \L TRADE 
AND COMPANY AFFAIRS (SHRT 
FAKHRUDDIN ALI AHMED): Wha1 do 
you want? 
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SHRI BHUPESH GUPTA: I have just 
read out the three reports    .    .    . 

(Interruptions) 

THE DEPUTY CHAIRMAN: Now, you 
cannot read them. 

SHRI BHUPESH GUPTA: Let him have 
a look at it. 

THE DEPUTY CHAIRMAN: Not now. 
You may ?end it to him. Mr Rajnarain. 

THE  BUDGET      (GENERAL),   1969-
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